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Payment of construction and genera-
tion allowance to project engineers
of Badarpur Thermal Station

+
*608. SHRI R. S. PANDEY:
SHRI RAM PRAKASH:

Will the Minister of IRRIGATION
AND POWER be pleasedq state:

(a) whether project engineers of
Badarpur Thermal Power Slalicn aie
paid construction and generation allow-
ances as arc paid to their counterparts
in other power projects; and

(b) if net, the reasons therefor?

THE DEPUTY MINISTER N THE

MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) It has been decided

to pay a “Special Construction Allow-
ance for Badarpur” to the technical
staff emploved on consiruction and a
Generation Allowance’ to the techni-
cal staff employed on operation and
maintenance of the Badarpur therma#f
Power Station.

(b) Does not arise.
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Oftshore oil exploration by O] India
Limited in collaboration with a
British Company

+

*610. SHRI G. Y. KRISHNAN:
SHRI ISHAQUE SAMBHALIL:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) whether Oil India Limited, a
joint venture of the Union Government
and the Burmah Oil Company, have
proposed to go in for offshore explora-
tion for crude in collaboration with a
British Company; and

(b) if so, the broad features thereof?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) and (b). No such
proposal is under consideration of the
Government.





